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M.P. MADHYA KSHETRA VIDYUT VITARAN CO. LTD.

NS Office of The Dy. General Manager (STM-STC) Division Narmadapuram
=mztem] - Email : dgmstmstcnarmadapuram@gmail.com

NOTICE INVITING E- TENDER

E-Tenders are invited from eligible bidders (A4 and Above Current Ragistration Certificate)
for carrying out the following works on semi turn key basis :-

T.S. No. | Name of Work Approx. Cost Last Bid Online
of Work (In | Submission Date Opening of
Lakhs) & Time Bid
51 Date |Repl, of 33 KV underground 13.95 18.01.2026, 21.01.2026
13.01.26 | Railway Crossing Cable of 33 18:30 Hrs. after
KV Jamani Feeder at location up to 15:30 Hrs.
Kalmesra under Pathrota DC 20.01.2026,
under O&M Div, ltarsi. 15:00 Hrs.

Other details, terms and conditions are available on company website : https://portal.mpcz.in
& https://mptenders.gov.in or the under signed office.
M.P. Madhyam/123972/2026
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THE INDIAN HOTELS COMPANY LIMITED

We invite tenders for the following items/services for Taj Lakefront, Bhopal unit of Genex Hotels
Pvt. Ltd. from reputed suppliers /contractors on annual contract basis for the financial year 2026-27
i.e. from 01 April 2026 to 31 March 2027.

Food & Beverage Items: Milk & Milk Products, Paneer, Groceries & Provision Items, Packaged &
Whole Spices, Dry Fruits, Atta & Maida, Frozen Green Peas & Corns, Tinned & Bottled Products,
Chicken, Mutton, Bread, Eggs and Poultry Products, Fresh & Frozen Prawns and Seafoods,
Frozen Meat & Fish Products, Fresh Vegetables (Indian and imported), Fruits, Fresh Noodles,
Fresh Kulfi & Falooda, Dry Ice, Ice Cube & Block.

Other Supplies : Catering, Cleaning, Packing and other Disposable ltems (Food Grade Plastic/
Paper), Printing, Office Stationery & Computer Consumable, General Hardware Items, Sanitary &
Electrical items, Plywood, Charcoal, News Papers Supplies.

Note: HACCP/ISO certified vendors would be preferred. Certification / labelling for all products &

Fretferfar ?g;waﬁ ﬁ; - Wﬁﬁiw Wéﬁ%@f (‘lﬁaﬁ;%ﬁ?“*éﬁﬂg@z ( _ gm% v it s temperature for chilled and frozen items as per FSSAI standard is mandatory.
ﬁmmmwﬁq%ﬁ%mmaﬁ aﬁtwwmaﬁm%ﬁggﬁmﬁ (Rifeem aRews ;ﬁa,,-m) faferam, 2017 @ fifraw 14 & siata) Vendors can be registered by accessing the web link below to obtain registration/E-Tender forms.
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FORMA

(Under Regulation 14 of Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF STAKEHOLDERS OF CLOUDSYNAPPS INDIA

PRIVATE LIMITED

Particulars

1.Name of Corporate Debtor
2.Date of Incorporation

3.Authority under which
incorporated/registered
4.Corporate Identity Number (CIN)
5.Registered Office Address and
principal office of corporate person
6.Liquidation Commencement Date

7.Name, address, email, telephone no.

and and registration number of the
Liquidator

8.Last Date for Submission of Claims
9.Relevant Forms

Details

Cloundsynapps India Private Limited
24/09/2018

ROC, Gwalior

U74999MP2018PTC046668

IT Plaza, E-8, Guimohar Colony, Bhopal
462039, Madhya Pradesh
08/01/2026

Mayuri Daga

194, Om Shiv Colony, Lalghati, Bhopal
462030

cloudsynapps@gmail.com
9893640476

Reg No.-IBBI/IPA-003/IPA-ICAI-N-
00459/2024-2025/14467

07/02/2026
Web link:
htts://ibbi.gov.in/fen/home/downloads

Notice is hereby given that the Cloudsynapps India Private Limited has commenced
voluntary liquidation on 8" January 2026.The stakeholders of Cloudsynapps India
Private Limited are hereby called upon to submit their claims with proof on or before
7t February 2026 to the Liquidator at the address mentioned against entry no 7. The
Financial creditor shall submit their proof of claim by electronic means only. All
stakeholders may submit the proof of claim in person,by post or by electronic means.

Submission of false or misleading proofs of claims shall attract penalties.

Mayuri Daga

Liquidator of Cloudsynapps India Private Limited
Reg No. IBBI/IPA-003/IPA-ICAI-N-00459/2024-2025/14467


mailto:cloudsynapps@gmail.com

AFA: AA3/14467/02/311226/301457 Valid upto 31/12/2026

Date: 12/01/2026
Place: Bhopal
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BMC Council clears key civic proposals amid uproar

Bhopal: Three important civic
proposals related to Bhopal were
passed by a majority vote during
the Bhopal Municipal Corpora-
tion (BMC) council meeting on
Tuesday. The meeting focused
mainly on reforms in the water
connection system, reduction in
marriage registration fees, and
implementation of major infra-
structure projects under the Am-
rut 2.0 scheme. However, the
proceedings were overshadowed
by strong political protests over
the issue of beef being found in a
municipal slaughterhouse.

Individual water connections:
One of the major decisions taken
was to provide individual water
connections in residential
colonies instead of the existing
bulk connection system. As per
the approved proposal, individ-
ual connections will be provided

if more than 70 percent residents
of a colony give their consent.
This move is expected to make
water supply more affordable,
ensure transparent billing, and

P> Beef issue triggers walkout and protests

.

reduce disputes related to water
charges.

Marriage registration fees
slashed: The council also ap-
proved a proposal to drastically

reduce marriage registration
fees. If an application is submit-
ted within 30 days of marriage,
the registration fee will now be
just Rs 130. Earlier, with penal-

ties, the fee could rise up to Rs
5,000. Even after 30 days, the
maximum fee has been capped
at Rs 1,100, providing significant
relief to citizens. Under the Am-
rut 2.0 scheme, large-scale pro-
jects related to water supply and
sewerage will be undertaken in
the city.

Meanwhile, the meeting wit-
nessed chaos over the slaughter-
house beef issue. Congress
councilors entered the house
with posters, demanding the
resignation of the mayor and
MIC members, and later staged
a walkout after lunch. Simulta-
neously, Hindu organizations
protested outside. Urban Ad-
ministration Minister Kailash Vi-
jayvargiya informed that orders
have been issued to suspend
municipal veterinary doctor
Beni Prasad Gaur.

Discussion on book

Soul C

Bhopal: A dis-

imate on Jan 15

tures. Recon-

cussion  on m ) | structed from
the book Soul [ EEENE history, her
Climate by BOOK DISCUSSION encounters—
Australian au- SO including
thor Inez EEEHNVNNE conversa-
Barnway will tions  with
be held on Mahatma
January 15 at Gandhi—of-
5.30 pm at Ar- [R—_— fer a view of a
era Club. The EEEEEEES country in
session will be formation.
moderated by A parallel
Seema Raiza- fictional
da. strand  fol-
Soul Cli- lows  three

mate is an inventive novel
exploring the idea of India
as a nation through the
eyes of Turkish intellectu-
al and freedom fighter
Halide Edib, who visits In-
dia in 1935 to give lec-

Eoung women attending
er lectures in Delhi, each
at a personal crossroads.
The novel deftly blends
memoir and fiction to re-
examine nationhood, reli-
gion, and idealism.

Bhopal: The State Educa-
tion Center has issued
important instructions
regarding the recognition
and renewal of recogni-
tion for private schools
operating under the
Right to Education Act.
For the academic session
2026-27, all private
schools must compulso-
rily apply online for
recognition renewal or
new recognition.
According to the order
issued by the State Edu-
cation Center, the earlier

Last date for application

schools now Jan 20

deadline for applications
was December 31, 2025,
but considering technical
and practical difficulties,
it has now been extended
to January 20, 2026.

The State Education
Center has clarified that
if any school does not ap-
ply online within the stip-
ulated time frame, that
school will be considered
unrecognized, and the
operation of the school
will be a punishable of-
fence under Section 18 of
the RTE Act.

Cong alleges inaction on

0,0 By Special Correspon-
for recognition of pvt dont . b

Pradesh Congress Com-
mittee’s Scheduled Caste
Department State Presi-
dent, Pradeep Ahirwar,
on Tuesday accused the
state government of
shielding influential indi-
viduals involved in the al-
leged use of fake Sched-
uled Caste certificates.

Addressing a press
conference in Bhopal,
Ahirwar claimed that
fraudulent caste certifi-
cates were prepared by
powerful people, includ-
ing the alleged involve-
ment of some IAS offi-
cers.

He said that despite

SGSU organizes Swadeshi Marathon and cultural rally

Bhopal: In a vibrant trib-
ute to Swami Vivekanan-
da’s legacy, Scope Global
Skills University (SGSU),
organized a “Swadeshi
Marathon” and Tradition-
al Indian Attire Rally at
the Boat Club to mark In-
ternational Youth Day.
The event aimed to instill
patriotism, physical fit-
ness, and indigenous
pride among the younger
generation.

The program com-
menced with the NSS

No recruitment taking

“Lakshya Geet,” followed
by insightful addresses
from Chancellor Dr. Sid-
dharth Chaturvedi, Vice-
Chancellor Dr. Vijay
Singh, and Registrar Dr.
Sitesh Kumar Sinha. They
emphasized that adopt-
ing Vivekananda’s philos-
ophy of self-reliance and
discipline is vital for na-
tion-building.

A major highlight was
the rally featuring nearly
150 NSS volunteers
dressed in diverse tradi-

place

in Livelihood Mission

Bhopal: No recruitment is currently being conducted at
any level in the Madhya Pradesh State Rural Livelihood
Mission. Misleading information is being spread in var-
ious districts through a baseless letter regarding recruit-
ment, which is completely false.

The viral letter is signed in the name of Deputy Sec-
retary Panchayat and Rural Development, S.K. Mishra.
However, there is no Deputy Secretary with this name in

the department.

This forged letter mentions a reference to Govern-
ment of India letter number F/2479 dated 27.12.2025,
which is completely baseless. No recruitment is being

tional attires—including
Punjabi, Marathi, Bengali,
and Gondi—symbolizing
the spirit of “Ek Bharat
Shreshtha Bharat.”

Participants also en-
joyed a memorable boat-
ing session on the Upper
Lake. The event conclud-
ed with a vote of thanks
by Dean of Student Wel-
fare Dr. Vinod Kumar
Sharma, successfully rein-
forcing the message of
youth empowerment and
cultural unity.

inquiries being conduct-
ed in several cases, those
implicated were given a
“clean chit”, raising seri-
ous questions about the
credibility and intent of
the investigations.

e SC certificates, threatens legal action

Ahirwar further al-
leged that more than 223
cases related to fake SC
certificates are currently
pending in the state.

He said that although
several years  have

e”f‘m%m%\
Tt 2K JaT HEATIT f@”’
passed, no concrete ac- N
tion has been taken by .21, TR wefsam, wate, weamew

the government against
the alleged offenders.

Expressing dissatisfac-
tion over the continued
delay, Ahirwar said the af-
fected community and
the Congress party were
now left with no option
but to seek judicial inter-
vention. He announced
that a writ petition would
soon be filed in the High
Court to ensure account-
ability and bring holders
of fake SC certificates to
justice.
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CHANGE OF NAME

I,BEBA IS MOTHER OF NAME-
HYALINGE GAUTAM
LIMBADAS,RESIDANT OF-
VILL-BHAMARE BK, POST-
WAGHALI, TEHSIL-
CHALISGAON, DIST-JALGAON,
STATE- MAHARASHTRA., PIN
CODE-424102, HAVE
CHANGED MY NAME FROM
BEBA to HYALING BEBABAI
LIMBADAS VIDE AFFIDAVIT
DATED 12/01/2026 EXECUTED
BEFORE DISTRICT COURT
SAGAR M.P.

Public Notice

Notice is hereby given that my clients Shri Arun
sins?]h, ShriRajendra s_in%h,Shri Pradeeﬂsingh (sons
of Shn Chandrachud Sing _K]Iedarg)an_ds ri Raj singh
Parihar ’Sson of Shn Yuvrajsm?h anh_ag residents of
Gandhi Nagar|ndira Colony Belul Tehsil &District Betul
(M.P.?,are e lawful owners and In possession of land
situated af Khasra No.20118, 201145, and 20115 Area
03100406 and 0220 hectTotal Area 0.63
hect flouza D_ur?award Tikari,Tehsil &District Betul
gM.P.). The said Tand was JJurc ased vide registered

ale Deed dated 0110812005, registered as Yol. No.
2842,5tNo1286, executed by " Girjashankar Sio
Thakur Prasad Awasthi & others in favour of Shri
Yogesh Madan Slo Shri Sunderlal Madan. The onﬁlnal
registered sale deed has been lost, however the land
stands recorded in the name of my clients. The Said

CHANGE OF NAME

[, Shyam Singh R/O lane
no. 4 rachna nagar behind
siddharth window cooler
bhind road gird gwalior
Madhya Pradesh (474005)
have changed my name to
Shyam Singh Yadav for all
future purposes.

CHANGE OF NAME

I, ASHOK FATHER OF, NAME-
VIJAY ASHOK
AWALEKAR,HOME ADDRESS-

VILL-BAMMANAL, POST-
VISHNIWADI, TAL-
ATHANI,DIST-BELAGAVI,

STATE-KARNATAKA, PIN
CODE-591232, HAVE

CHANGED MY NAME FROM
ASHOK TO ASHOK NARAYAN
AWALEKAR VIDE AFFIDAVIT
DATED 12/01/2026 EXECUTED
BEFORE DISTRICT COURT
SAGARM.P.

Landwas gurchasedwde Registered Sale Deed dated
1810712002, registered as Vol.No. 2394, SrNo.1167,
executed by~ Rooprani Alias Roopkumar Dio
Thakurprasad in (Wio LK.Travedi) in favour_of
Smt.Seema Avashti Wio Surendra Avashti .The
ongllnal registered sale deed has been lost however
the land sfand recorded in the name of my clients.
My clients Shri Arun sin?hShri Rajendra
slngp,s_hrl Pradeepsingh (sons 0 Shri Chandrachud
Singh Kiledar)and Shri :(i}'singhParihar (son.of Shri
Yuvrajsingh a_nha? intends to create mortgage in favor]
of Punjab National Bank in respect of the progenkl
details of which are given as above. If any person,ban
orfinancial institution claiming any interest or title In the
propem{_ or otherwise having any objection,claim or|
information regarding the said property or sale deed, the
same may be submited " writing with suppomn%
documents at mnofﬁce within 07 days from the date o
publication of this nofice. Failing which,no claim or]
objection shall be entertained.

Place : Betul Date : 110112026

: R S e VILL-BAMMANAL POST-
done in the Livelihood Mission, nor is this letter related | vispniwADI, ’TAL_AT&SNL
to the department. DIST-BELAGAVI, STATE-
KARNATAKA,  PIN  CODE-
591232, HAVE CHANGED MY
BEBITAI ASHOK AWALEKAR
VIDE  AFFIDAVIT _ DATED
4 @ qfa oed (Syedal | [REHANA ALl W/O|| 12/01/2026 EXECUTED

Juveria Quadri) Tt Yo afor
a (Syed Wajid Quadri) 3w
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CHANGE OF NAME

I, BEBITAI IS MOTHER OF
NAME- VIJAY ASHOK
AWALEKAR, HOME ADDRESS-

BEFORE DISTRICT COURT
SAGAR M.P.

CHANGE OF NAME

I, Shivam Rajput, resident

CHANDRASHEKHAR AZAD THNARI, Advocate
Chamber No.11, Civil Gourt Betul, Ofﬁce_: Behind

HLC-1, 2nd Floor, Commercial Branch Building,
Arera Hills, Bhopal-11. Tel; 2575163, 2575170,
E-mail : sbi.04484@sbi.co.in

STATE BANK OF INDIA

Home Loan Centre Bhopal-1 (SARC Wing)

POSSESSION NOTICE U/S 13(4) OF SARFAESI ACT 2002

Whereas, as the undersigned being the authorized officer of the State Bank of India, under the securitization & Reconstruction of
Financial Assets and Enforcement of Security Interest Act 2002 and in exercise of powers conferred under section13(12) read
with rule 3 of the Security Interest (Enforcement) Rules 2002, issued a demand notice as per given below Calling upon to below
mentioned Borrower/Guarantor to repay the amount within 60 days from the date of receipt of the said Notice. The
Borrower/Guarantor having failed to repay the said amount, notice is here by given to the said Borrower/Gurantors and the public
in general that the undersigned has taken Possession of property described herein below in exercise of powers conferred on him
under section 13(4) of the said Act read with rule 8 of the said rules on below mentioned. The Borrower/Gurarantor in particular and
the public in general are hereby cautioned not to deal with property and any dealings with the property will be subject to the charge
of the State Bank of India, Home Loan Centre Bhopal -1, (SARC Wing), Arera Hills, Bhopal for an amount with interest, cost
andincidental charges thereon.

Name & Address of 60 Days Notice Description of
Borrower/Guarantor Notice Date|  Amount Rs. Immovable property
Shri Kuldeep Singh Oad S/o 04/11/2025 Rs. Residential Plot No.41, Gandhi Smark Grah
Shri Kartar Singh Oad Dnceaccinn| 42 438. Nirman Sahkari Samiti, Village Hataikheda, Tehsil-
Property Address: 41, Rishipuram Possession| 42,60,438.00 Huzur, Distt-Bhopal (MP), Admeasuring Area
Phase-lll, Anand Nagar, Raisen Date + Interest :1500 Sq Feet, Boundaries: East: House No. 42,
Road, Bhopal, Madhya Pradesh  |08/01/2026/* Others Charges| West- Road, North -Road, South-Open Land,
Property Owner: Shri Kuldeep Singh Oad S/o Shri
Kartar Singhe Oad,

Date: 14.01.2026 Authorised Officer

Bharat Petrol Pump, Gark%otn Colony, Ranipur Road,
Betul (M.P) Mob 09425361750 8319621/04

of house No. 108 gram
Bhaisaya Gadha  post
Bhaisaya Gadha  dist:

Shajapur- 465339, have my
father's name incorrectly
Spelt as Subhash Rajput in
my CBSE matriculation
certificate and marksheet.
The correct spelling of his
name is Subhash Singh
Rajput and should be
considered so for all
purposes.

OPEN TENDER
ELECTRICAL (GENERAL) BRANCH
The Divisional Railway Manager
(Electrical General), West Central
Railway, Jabalpur for and on behalf of
President of India invites applications
on prescribed tender from for the
following works- NIT No.: NIT No.
JBP-L-T-No0-42-2025, dtd
03.01.2026, Name of work with
location: Provision of Air
Conditioning Plant in (i} CORE

(Under Regulation 14 of Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF STAKEHOLDERS OF CLOUDSYNAPPS INDIA PRIVATE LIMITED

(Juveria Quadri)wit g ®| | |IZAMURUDDIN ALI @]|| Changed my name,

SR TS ARG BRI | | g sw Ny e S wzdy||| my new name is now

Vo g eR (Syedaf | s o = 79 9 T & called by

Juveria Quadri) 2. d g m3 -'11'1 PO T e “Burhanuddin

T 9 T ol 2. 3% e A | | (- 3 T H 5] el Bl Mohammed

a3 % o e 1 ) | | (- G B & A 590 RRR| || okhandwala™.

et 4 2 WA | Add: H. No.1, Ward No.08,

Kazipura, Near Bohra Masjid,

FORM A Shujalpur, Dist-Shajapur,

CHANGE OF NAME

MY old name was
Burhanuddin, | have

Pin code-465333, (MP)

NAME CHANGE

| MADIHA D/O of ANWAR KHAN
W/O FARAZ UDDIN, residing at
437 Ashok Vihar colony, near
Durga Dham mandir, Ashoka
Garden, Huzur Govindpura,
Bhopal (M.P.) 462023, | have
changed my name MADIHA to
MADIHA KHAN for passport
issuance and all future purposes
as per my 10th mark sheet. |
shall hence forth be known and
identified by the name MADIHA
KHAN.

Building and (i) GM Building & PREM
Building, Approx cost of the work (In
Rs.) : Rs. 65414465.26, Cost of
tender from (In Rs.): 0.00, Address
of the office from where the tender
from can be purchased.: Sr.
DEE/Genl./Jabalpur, Earnest
Money: Rs. 477100.00, Completion
period (In years): 06 Months, Date &
Time for submission of tender (Up
to 15:00 hrs. on): 27/01/2026, Date &
Time for opening of tender (at 15:30
hrs. on): 27/01/2026 Complete
details of tender notice available on
the Railway website
https:/fireps.gov.in/. Complete tender
from can also be down loaded from
above website.
8d./-

Sr. Div. Elect. Engineer (Genl.)

West Central Railway, Jabalpur
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Skill India

Bl TRA - F/AA HRA

A S
GOVERNMENT OF INDIA
MINISTRY OF SKILL DEVELOPMENT
& ENTREPRENEURSHIP

Government of India
Ministry of Skill Development and Entrepreneurship

Applications are invited for one (01) vacant post of Executive Member in
National Council for Vocational Education and Training (NCVET), New
Delhi, (a Non-statutory regulatory authority under Administrative
Control of Ministry of Skill Development and Entrepreneurship).

The detailed advertisement along with the eligibility criteria, prescribed
proforma and other necessary information are available at the website of
this Ministry (http://www.msde.gov.in). Interested candidates may send
their applications complete in all respect in the prescribed format to the
Joint Director (E&P Wing) either by email ecopol-msde@gov.in or by post
on or before 5:30 p.m. on 09th March, 2026.

Sd/-
Joint Director,
Ministry of Skill Development and Entrepreneurship
Place: New Delhi
Date: 12th January, 2026
CBC63101/11/0013/2526

CAPRI GLOBAL HOUSING FINANCE LIMITED

Date: 12.01.2026
Place: Bhopal

Liquidator of Cloudsynapps India Private Limited
Reg No. IBBI/IPA-003/IPA-ICAI-N-00459/2024-2025/14467
AFA: AA3/14467/02/311226/301457 Valid upto 31/12/2026

PARTICULARS DETAILS A
1. | Name of Corporate Debtor Cloundsynapps India Private Limited PRI GLOBAL Registered & Corporate Office: 502, Tower-A, Peninsula Business Park, Senapati Bapat Marg,
2. | Date of Incorporation 24/09/2018 HOUSING FINANCE LIMITED | o\ver parel, Mumbai- 400013 , Circle Office :- 9B, 2nd Floor, Pusa Road, New Delhi~110060
3 Aut_horitydunder which incorporated/ ROC, Gwalior APPENDIX IV POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)
registere " " " - — —
- Whereas, the undersigned being the Authorized Officer of Capri Global Housing Finance Limited (CGHFL) under the
4. Corporate Ider?tlty Number (CIN) — U74999MP2018PTC046668 Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 and in exercise of
5. | Registered Office Address and principal |4TI;Iaza, En-s,hGulrgohar (;0'0”3" Bhopal powers conferred under section13(12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, Demand
office of corporate person 62039, Madhya Prades Notice(s) issued by the Authorised Officer of the company to the Borrower(s) / Guarantor(s) mentioned herein below to
6. | Liquidation Commencement Date 08/01/2026 repay the amount mentioned in the notice within 60 days from the date of receipt of the said notice. The borrower having
7.| Name, address, email, telephone no. and| Mayuri Daga failed to repay the amount, notice is hereby given to the Borrower (s) / Guarantor(s) and the public in general that the
and registration number of the Liquidator| 194, Om Shiv Colony, Lalghati, undersigned has taken possession of the property described herein below in exercise of powers conferred on him under
Bhopal 462030 ) Sub-Section (4) of the Section 13 of the said Act read with Rule 8 of the Security Interest Enforcement rules, 2002. The
cloudsynapps@gmail.com borrower's attention is invited to provisions of sub —section (8) of section 13 of the Act, in respect of time available, to
9893640476 redeemthe secured assets. The borrower in particular and the public in general are hereby cautioned not to deal with the
3825%(};0[323'/ Iz%‘gg/q:ﬂ%é’mAI'N' property and any dealings with the property will be subject to the charge of CGHFL for an amount as mentioned herein
— - 07/02/2026 - underwith interest thereon.
8. | Last Date for Submission of Claims / ./ S.[Name of the Borrower(s) Description of Secured Asset Demand Notice| Date of
9. | Relevant Forms Web I|_nk:_ _ N.|/ Guarantor(s) (Immovable Property) Date & Amount |Possession
hits://ibbi.gov.in/en/home/downloads | 11, (Loan Account No. All that Piece and Parcel of Property having land| ~ 09-10-2025 | 08.01.2026
Notice is hereby given that the Cloudsynapps India Private Limited has commenced LNHLAST000074140 (Old) | and building being Khasra No. 55/1, Area Rs.
voluntary liquidation on 8th January 2026.The stakeholders of Cloudsynapps India Private 50300000643697 (New) admeasuring 959.73 Sq. Ft. i.e., 89.19 Sq. 990854 /-
Limited are hereby called upon to submit their claims with proof on or before 7th February| of our Ashta Branch " i N
2026 to the Liquidator at the address mentioned against entry no 7. The Financial creditor Chandarsingh Malviza gltrsr;’d W:;:I '\lio.lll;ch-)lzlat:I?" I?s[l:dta,fDAlls.rt1rltr:t5il?e}l:osre, |:|he!d|{1yadP2rgd;sht EI66t1 1L6nCI
shall submit their proof of claim by electronic means only. All stakeholders may submit the (Borrower) ounded As Follows:North: Land of Amar >ingh, South: Roa eel, bast: La
proof of claim in person,by post or by electronic means. Mrs. Gayatri Bai Malvi of Arif, West: Others Property
Submission of false or misleading proofs of claims shall attract penalties. _ 8D/~ s. Gayatri Bai Malviya
Mayuri Daga (Co-Borrower)

Place : SEHORE
Date : 14-JAN-2026

Sd/- (Authorised Officer)
For Capri Global Housing Finance Limited (CGHFL)

AR TIFR

HRARCT FE FATT
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R - 122050.

Email: roc.cpace@mca.gov.in

Government of India

Ministry of Corporate Affairs
Centre for Processing Accelerated
Corporate Exit (C-PACE)

IICA Building, 7th Floor,

Plot P-6,7,8, Sector-5, IMT Manesar,
Gurgaon, Haryana - 122050.

Email: roc.cpace@mca.gov.in

FORM No. STK --6
PUBLIC NOTICE
[Pursuant to sub-section (2) and sub-section (4) of section 248 of the Companies Act, 2013 and rule
7 of the Companies (Removal of Names of Companies from the Register of Companies) Rules, 2016]

Public Notice:ROC/C-PACE/STK-2/248(2)/2025-26/1713 Date: 06/01/2026

Reference:

In the matter of striking off or removal of names of (4) companies in the state of Madhya Pradesh under
section 248 of the Companies Act, 2013 in respect of:

§No. Work Item CIN

Company Name

AC0375723
AB9693313
AC0919139
AB9340515

U45200MP2012PTC028583
U74999MP20180PC046187
U63030MP2021PTC058450
U47912MP2024PTC073948

SHUBH-LAABH DEVBUILD PRIVATE LIMITED
PAVESTONE INDIA ELECTRICALS (OPC) PRIVATE LIMITED
REVA MILLENNIAL PRIVATE LIMITED

RHINERISE SOLUTIONS PRIVATE LIMITED

[ [ =

2. Notice is hereby given that the Registrar of Companies had received applications from the above-mentioned
companies under section 248(2) of the Companies Act, 2013 for removal of its/their name (s) from the register of
companies either on the ground that they have failed to commence business within one year of their incorporation
or on the ground that the company(ies) is/are not carrying on any business or operation for a period of two
immediately preceding financial years and has/have not made any application(s) within such period for obtaining
the status of a dormant company under section 455 of the Companies Act, 2013 or the company(ies) have obtained
the status of dormant company/subscribers to the memorandum have not paid the subscription which they had
undertaken to pay at the time of incorporation of a company and a declaration to this effect has not been filed
within one hundred and eighty days of its incorporation under subsection (1) of section 10A/ have not been
carrying on any business or operations, as revealed after the physical verification carried out under sub-section (9)
of section 12, but it/they do not wish to continue its/their registration as companies and have, therefore, requested
for removal/strike off of its/their names from the register of companies.

3. Accordingly, the Registrar of Companies proposes to remove or strike off the names of the above-mentioned
companies from the Register of Companies.

4. Any person objecting to the proposed removal or striking off name of the companies from the register of
companies may send his or her objection to the office address mentioned here above within thirty days from the
date of publication of this notice.

CBC 07123/11/0593/2526

Irkan Tirkey
Deputy Registrar

Centre for Processing Accelerated Corporate Exit
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